
Date of Receipt Amount Claimed
Amount of Claim 

Admitted

Nature of 

Claim

Amount 

covered 

by 

Security 

Interest

Amount 

covered by 

guarantee

Whether 

Related 
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% of 

Voting 

Share in 

COC

1 Assets Reconstruction Company 

(India) Limited

24/03/2026 95,19,07,483            91,34,50,964         Secured 0 0 No 100.00     0 0 3,84,56,519       0 The amount of claim 

admitted provisionally 

shall be subject to 

revision upon 

verification of relevant 

documents
TOTAL 95,19,07,483            91,34,50,964        100.00     

Remarks, if any

Name of the Corporate Debtor: Positive Housings Private Limited,  Date of Commencement of CIRP: 10/03/2026,  List of Creditors as on: 02/04/2026

List of Secured Financial Creditors (other than financial creditors belonging to any class of creditors)

S. No Name of Creditors
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